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RAJASTHAN HIGH COURT, JODHPUR

No.RJS-Estt.B2(xi)/e/RG-Compliance/11/2024/ 9 Date:- 03 -0(-2028§

Copy of Government order No. F.19(05)Nyay/2024 dated 02.01.2025
forwarded to the Computer Cell, RHC, Jodhpur with the direction to upload
on the official website of the Rajasthan High Court.




